IN THE HIGH COURT OF ORISSA,CUTTACK

Realisation of Court Fees received towards NOT READY
Certified Copy Applications

Date : 16.04.2025

SL. |[Name of Date of Court.NOtlfled Reject
No.|Applicant Application case No. Fee amount Status
PP PP to be paid

.GUPTA 130533/202516.04.2025 |[WP(C)/11943/2024 |10 | |
|2 |P. PANDA |30552/2025|16.04.2025 WP (C)/35944/2021 |10 | |c |
3 |K. K. NATH  |30553/2025|16.04.2025 |WP(C)/35944/2021 |10 | lc |
|4 |D. K. MOHANTY |30555/2025|16.04.2025 |CMAPL/425/2024 |10 | c |
5 |D. sAMAL 130556/202516.04.2025 |MACA/193/2023 o | c |
|6 |SK SWAIN 130591/2025(16.04.2025 |ABLAPL/4043/2025 |10 | c |
7 |s K NAYAK 130592/202516.04.2025 |[WP(C)/33342/2024 |10 | c |
'8 |[BK PARDHI 130594/2025(16.04.2025 |ABLAPL/4041/2025 |10 | c |
9 |S. K. RATH  |30595/2025|16.04.2025 |WP(C)/21115/2022 |10 | c |
10 M. NAIK 130602/2025(16.04.2025 |RVWPET/33/2018 |10 | c |
11 |AK PANDA 130609/2025(16.04.2025 |ABLAPL/4004/2025 |10 | lc |
12 |GC BARIK 30611/2025(16.04.2025 |ABLAPL/4003/2025 |10 | c |
113 |S K RATH 130630/2025(16.04.2025 [WP(C)/21123/2022 |10 | c |

document
14 M BEHERA 30647/202516.04.2025 [WP(C)/16183/2005 |7 szfiiﬁii ize ‘
to ba paid.
|15 |AK MOHANTY  |30649/2025|16.04.2025 |ABLAPL/2584/2025 |10 | c |
16 |MK SWAIN 130651/2025(16.04.2025 |ABLAPL/2018/2025 |10 | c |
' document '
17 |6 ¢ JENA 30654/2025(16.04.2025 |WP(C)/1518/2005 |7 Zﬁifiiﬁii ige U |
to ba paid.
18 |S. MOHANTY  |30655/2025|16.04.2025 |CRLMC/4498/2024 [10 | c |
119 |K K PANIGRAHI [30657/2025|16.04.2025 |WP(C)/7625/2025 |7 | |
20 |c sAMAL 130661/2025(16.04.2025 [WP(C)/205/2017 |7 | |
21 |S.K.ROUT 130663/2025(16.04.2025 |[WP(C)/5849/2025 |10 | c |
document
22 |C SAMAL 30667/202516.04.2025 |WPC (OAC) /801/1996 |7 le?iiﬁii ige U
to ba paid.
23 [SENIOSH KOMAR130669/2025 [16.04.2025 WP (C)/5844/2025 |10 c
24 |K PARIDA 130670/202516.04.2025 |[FAO/722/2019 7 | SR

25 |B DAs 130672/202516.04.2025  |CMP/129/2023 7 | SR




26 |A K JATI 130676/2025(16.04.2025 |CRA/315/2000 7 | v
27 |D MISHRA 130677/2025(16.04.2025 |ABLAPL/3122/2025 [10 | lc |
28 |D MISHRA 30678/2025(16.04.2025 |ABLAPL/3119/2025 [10 | lc |
29 |P NAYAK 130679/202516.04.2025 |FAO/142/2025 |7 | o
130 |D MISHRA 130680/2025(16.04.2025 |ABLAPL/3007/2025 [10 | lc |
31 |B K DAS 130681/2025(16.04.2025 |MATA/5/2020 |7 | v
32 |D K BEHERA  |30686/2025|16.04.2025 |ABLAPL/8102/2022 |7 | v
document
33 |JC BARAL 30688/2025(16.04.2025 WP (C)/14457/2011 |7 Zzzfiiﬁii ige U ‘
to ba paid.
134 |SK B ALI 130690/2025(16.04.2025 |MACA/30/2002 7 | v
135 |SK B ALI 130692/2025(16.04.2025 |MACA/534/2003 7 | v
36 |B K AGARWAL [30694/2025|16.04.2025 [RSA/152/2006 |7 | o
137 |B K AGARWAL [30696/2025(16.04.2025 [RSA/152/2006 |7 | o
138 |s Das 130698/202516.04.2025  [WP(C)/37169/2022 |7 | o
39 |A P MOHANTY [30703/2025|16.04.2025 |[WP(C)/9474/2020 |7 | o
|40 |D J NAYAK 130707/202516.04.2025  |[WP(C)/5459/2006 |7 | o
|41 |R N BISWAL  |30708/2025|16.04.2025 |CRLA/212/2010 |7 | o
|42 |P K SWAIN 130709/202516.04.2025  [CMP/1309/2024 |7 | o
143 K K NATH 130710/202516.04.2025 [WP(C)/15065/2018 |7 | o
document
44 |s K PARIDA  |30711/202516.04.2025 |WP(C)/12443/2022 |7 le?iZEii ige U ‘
to ba paid.
|45 |s S MOHARANA [30712/2025(16.04.2025 [WP(C)/20817/2015 |7 | v
|46 |s N MISHRA  [30713/2025(16.04.2025 |BLAPL/929/2025 |7 | v
|47 |L D PANDA 130728/2025(16.04.2025 WP (C)/37246/2021 |10 | lc |
|48 |A K MOHANTY |30730/2025|16.04.2025 |CONTC/5948/2024 [10 | c |
|49 |s PANDA 130766/202516.04.2025 [WP(C)/17872/2024 |7 | |
|50 |s K MOHANTY |30768/2025|16.04.2025 |MACA/322/2023 |7 | |
51 |P K LENKA 30771/2025|16.04.2025 |CONTC/1384/2025 |7 3532i§;§ copy
document
52 P K LENKA 30772/202516.04.2025 [WP(C)/897/2007 |7 szfiiﬁii ize U
to ba paid.
53 |P K MISHRA  [30773/2025(16.04.2025 |WP(C)/10285/2025 |7 | v
document
54 |B MOHANTY 30775/202516.04.2025 |0JC/14468/1998 |7 ZEZfizﬁii ige U
to ba paid.
|55 |P BEHERA 130777/2025(16.04.2025 |CRLMC/1359/2025 |7 | v |




8.00,8.00*3.00

‘56 P K BEHERA ‘30778/2025‘16.04.2025 CRLMC/681/2025 ‘7 download copy ‘U ‘
57 |A SAHOO 130779/2025(16.04.2025 |RSA/96/2015 10 | c |
58 |R K DEHURY  |30780/2025(16.04.2025 |MACA/1302/2023 |7 | CE
59 A SAHOO 130781/2025(16.04.2025 |RSA/496/2007 0| lc |
|60 |N SINGH 130783/2025(16.04.2025 WP (C)/35448/2020 |7 | v
|61 |A PANDA 130785/202516.04.2025 |RSA/184/2012 |7 | o
document
62 |P K BARIK 30787/2025(16.04.2025 |WP(C)/8702/2004 |7 gzzliiﬁii oo U
4
to ba paid.
163 |J R NAYAK 130789/2025(16.04.2025 |BLAPL/1461/2025 |7 | v
document
64 |G C BARIK 30790/2025|16.04.2025 |0JC/14468/1998 |7 leliiﬁii SR
to ba paid.
165 |J R NAYAK 130792/2025(16.04.2025  [WP(C)/5277/2025 |7 | o
|66 |G C MOHANTY |30794/2025|16.04.2025 |FAO/256/2018 |7 | o
SUBRAT KUMAR
‘67 NAYAK 30795/2025‘16.04.2025 ABLAPL/11835/2023‘10 ’ ’c ’
|68 |PK BARIK 130796/202516.04.2025  |MACA/340/2022 |7 | o
69 |[B 5 SWAIN 130798/202516.04.2025 |[0JC/4991/1990 |7 | o
70 [SETTOSH KUMAR130799/2025 16.04.2025 WP (C) /5935/2025 |10 c
71 SR KOMAR 130800/2025 |16.04.2025 W (c) /5938/2025 |10 c
|72 |M.PATRA 130808/2025(16.04.2025 |[WP(C)/5014/2025 |10 | lc |
BRAJA MOHAN
73 | aRaNGT 30812/2025|16.04.2025 |WP(C)/10144/2025 |10 c
BRAJA MOHAN
74 |aranoT 30813/2025|16.04.2025 |WP(C)/10018/2025 (10 c
BRAJA MOHAN
75 | oARANGT 30814/2025|16.04.2025 |WP(C)/10014/2025 |10 c
76 |M.K.MOHARANA [30815/2025(16.04.2025 [WP(C)/9927/2025 |10 | lc |
|77 |T.CHAKRABARTY |30817/2025|16.04.2025 |WP(C)/4627/2025 |10 | c |
‘78 SR KUMAR 30820/2025‘16.04.2025 WP (C)/6423/2025 ‘10 ’ ’c ’
79 |s.DAS 130822/2025(16.04.2025 |CONTC/1743/2025 [10 | lc |
180 |A.K.BARIK 130827/2025(16.04.2025 |FAO/485/2024 0 | c |
81 |R.C.MALLIK  |30837/2025|16.04.2025 |CRLMC/874/2025 |10 | lc |
82 |B.K.MOHARANA [30838/2025(16.04.2025 |CRLMC/1152/2025 (10 | lc |
183 |S.NAYAK 130839/2025(16.04.2025 |CRLMC/1320/2025 |10 | lc |
184 |A.K.JATI 130841/2025(16.04.2025 |[WP(C)/9118/2022 |10 | lc |
185 |D NAYAK 130847/2025(16.04.2025 |[WP(C)/6982/2025 |10 | lc |




186 |S GUPTA 130849/2025(16.04.2025 |[WP(C)/11951/2024 [10 | lc |
187 |M MOHANTY 130850/2025(16.04.2025 |[WP(C)/9480/2025 |10 | lc |
188 |M.M.NAYAK 130854/2025(16.04.2025 |[WP(C)/8172/2025 |10 | lc |
189 |B.K.SWAIN 130855/2025(16.04.2025 |[WP(C)/7203/2025 |10 | lc |
90 |R.C.MUDULI  |30860/2025(16.04.2025 [WP(C)/10246/2025 [10 | lc |
91 |P.K.JENA 130864/2025(16.04.2025 |[WP(C)/10029/2025 [10 | lc |
192 |B.BARIK 130866/202516.04.2025 |[WP(C)/9876/2025 |10 | lc |
193 |S.K.SAHOO 130868/2025(16.04.2025 |CONTC/1599/2025 |10 | lc |
194 |S.NAYAK 130870/202516.04.2025 |[WP(C)/9894/2025 |10 | lc |
195 |D.BISWAL 130876/2025(16.04.2025 |LAA/27/2009 7 | v
196 |D.BISWAL 130878/2025(16.04.2025 |LAA/33/2009 7 | v
197 |P K DAS 130880/202516.04.2025  |[WP(C)/3985/2023 |10 | c |
98 |D BARIK 130883/202516.04.2025 |MATA/413/2023 0 | c |
199 |S K PAL 130887/202516.04.2025 |CRLA/735/2017 0 | c |
1100 |[K PARIDA 130894/202516.04.2025 |FAO/369/2018 0 | c |
|101 [KC PANDA 130896/202516.04.2025 |ABLAPL/4108/2025 |10 | c |
1102 |K PARIDA 130897/2025(16.04.2025 |FAO/333/2018 0 | lc |
1103 |D K MOHANTY |30899/2025|16.04.2025 |FAO/716/2019 0 | lc |
1104 Ao K ROUL 130900/2025[16.04.2025 |ABLAPL/4104/2025 |10 | c |
1105 |D K MOHANTY [30903/2025(16.04.2025 |FAO/712/2019 10 | c |
1106 |D K MOHANTY [30904/2025|16.04.2025 |FAO/711/2019 10 | c |
107 | K PARIDA  [30908/2025|16.04.2025 |WP(C)/9880/2025 [10 | c |
1108 |T SWAIN 130910/2025(16.04.2025 |[WP(C)/6098/2025 |10 | c |
1109 |T SWAIN 130911/2025(16.04.2025 |[WP(C)/6096/2025 |10 | c |
1110 |T SWAIN 130913/2025(16.04.2025 |[WP(C)/7965/2025 |10 | c |
111 |T SWAIN 130914/202516.04.2025 |[WP(C)/10193/2025 |10 | c |
112 [K PARIDA 130916/202516.04.2025 |[WP(C)/9185/2025 |10 | c |
113 [BK DAS 130918/2025(16.04.2025 |ABLAPL/4103/2025 [10 | c |
1114 |s SAMAL 130919/2025(16.04.2025 |[WP(C)/9940/2025 |10 | lc |
115 |BK DAS 130920/202516.04.2025 |ABLAPL/4152/2025 |10 | c |
116 [BK DAS 130921/202516.04.2025 |ABLAPL/4154/2025 |10 | c |
1117 |s NAYAK 130923/202516.04.2025  |[WP(C)/6355/2025 |10 | lc |
‘118 it ‘30924/2025‘16.04.2025 WA/1191/2024 ‘10 ’ ’c ’
1119 |s NAYAK 130925/202516.04.2025  |[WP(C)/6335/2025 |10 | lc |
1120 |s NAYAK 130926/2025(16.04.2025 |[WP(C)/6079/2025 |10 | lc |
1121 [P. C. DAS 130930/2025(16.04.2025 |[WP(C)/6978/2025 |10 | lc |
(122 |S. MOHAPATRA |30931/2025|16.04.2025 |WP(C)/4244/2025 |10 | c |
1123 |P. BEHERA 130932/2025(16.04.2025 |[WP(C)/9288/2025 |10 | lc |
124 [P. K. BARIK |30933/2025(16.04.2025 |CONTC/262/2025 |10 | lc |
1125 [P C MOAHNTY [30934/2025(16.04.2025 |RSA/264/2002 0 | lc |




1126 |S K MOHANTY |30935/2025|16.04.2025 |WP(C)/7418/2025 [10 | c |
127 | K MISHRA  |30936/2025|16.04.2025 |WP(C)/7498/2025 [10 | c |
1128 [P SAHOO 130937/2025|16.04.2025 |[WP(C)/5660/2025 |10 | c |
1129 |[P C MOHANTY |30938/2025|16.04.2025 |WP(C)/6662/2021 |10 | c |
1130 |A K MOHANTY |30939/2025|16.04.2025 |WP(C)/11253/2024 [10 | c |
131 [oaeo FOMAR130042/2025|16.04.2025  [cruNC/1420/2025 |7 U

132 2007 KRR 130043/2025(16.04.2025  [cRLREV/643/2024 |7 U

133 07 KOMER 13004472025 (16.04.2025  |aBLAPL/4120/2025 |7 U

134 [0 KOMER 130045/2025 (16.04.2025  CRLREV/568/2024 |7 U

135 o007 KOMER130946/2025 16.04.2025  |cRLREV/642/2024 |7 U

136 [0 07 KOMER130947/2025 16.04.2025  |aBLAPL/4134/2025 |7 U

KULAMANI

137 |t 30952/2025|16.04.2025 |RFA/251/2009 7 U

138 |P.K.MOHANTY |30971/2025|16.04.2025 |BLAPL/3815/2025 |10 | lc |
1139 |B.DAS 130974/2025(16.04.2025 |[WP(C)/10351/2025 |10 | c |
1140 |M. BARAL 130977/202516.04.2025 |[WP(C)/2933/2025 |7 | v
| | | Total 1241

NIC




